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[Shri B R. Bhagat]

as a whole When I say this, I say 1t on
behalf of the Government, 1t 15 the com-
mitment of the Government as a whole,
Therefore, 1t will make every effort in the
coming vears I am aware of the difficulties
and the challenges bat with the co-opera-
tion of the House, with the support that
we get to be self-reliant and to make this
country uphold 1ts honour and dignmity,
we will certainly pursue this objective.

In this respect T might say that some
hon. Members made certan remarks
agamnst officials, the Chairman of the
MMTC. Well, I do not want to conceal
any bad behaviour or corruption While
on the one hand I commend the hon
Members who have raised matters of policy
and admimstration, I would like to make
one appeal to them He ratsed the same
thing last time and I had promised to him
that I would look mto the question and
in pursuance of that I lard the whole
statement on the manganese ore policy
which the hon Members approved That
dealt with the question of small mne-
owneis, even the Orissa mine-owners
Now to say that he was living outside
when he had gone on an official business
m a hotel, 1t does not need a denial So
all these things arc there Not only the
Oi1ssa interest has been taken care of but
Paradeep will be ful'y occuped So 1t 1s
not proper to say that Oiissa has been
diser minated, the MMTC Chatrman 1s
a cortupt man because he has accepted
certan  hospitality from some private
persons.  All these questions T dealt with
last ttme 1 can say ome thing from my
experience Fvery officer 1s afiaid to take
decisions,  particularly 1in buymg and
seling You give hum an offer Qut of 8
items I think I will consider an officer
successful if he makes profit in 6 and loses
m 2 But for the two in wluch he loscs
motives are attributed Then there will
be no trade in this country, either 1n the
public sector or in the private sector
But all the same I agree with him that
wherever there s a question of corrup*ion,
T am always available aga n>tsuch a person
We are all prepared tn deal with that
because we have to crca e the right climate
and create confidence that the adminis-
tration 1s clean  the admimistration  1s
above board and only then we can pursue
our commercial policy 1n this respect

SHRI BHUPESH GUPTA I submit
that when a Mcmber asks for certain exact
information n a dcbate of this kind, that
shculd Lo given and 1of he had told us, the
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percentage of trade with the Westa
countries, you would have seenr that these
countries account for the bulk of India’s
forcign trade and the quantum rema ns
more or less the same under the private
sector My items go to them under the
prwvate sector.  What has happened 1n
this period 1s the trade has developed with
the socialist countries  (Interruptions ) What
Mr. Dharia and other wanted was that
the key traditional items whether you are
developing

SHRI M. M DHARIA . There 1s
another discussion at 5 30 M According
to the rules 1t 1s not possible to extend this
discussion otherwise I also wanted to ask
some questiors. You are also handicapped
because we have fixed the tume.

THE VICE-CHAIRMAN {SHRI
AKBAR ALI KHAN) : Mr. Krshan
Kant
HAI F-AN-HOUR DISCUSSION

ARISING OUT OF ANSWER TO
STARRED QUESTION NO. 184
GIVEN ON THE sTH MAY, 1970
REGARDING APPOINTMENT OF
DIRECTOR, INDIAN INSTITUTE
OF PUBLIC ADMINISTRATION,
DELHI

SHRI KRISHAN KANT (Haryana)
I am raismg this discu sion on pomt ari-
«mg out of the answer to Starred Question
No 184 given 1n the Rajya Sabha on the
sth May, 1970, regarding the appointment
of the Dirce or, the Indian Institute of
Public Admunistration, Delht T am sorry
that I have to raise a discussion on the
appomntment of the Director of the ITPA
Here 1in the discussion, 1 have no 1dea
of in any way criticising one person or
the other or the functioning of the In-
stitute or various other things I know
what good work the Institute has done
smce 1ts mception A number of Directors
who have functioned thcre have done
yeoman service and the Director who has
retired Dr Khosla, has also done good
work 1n the sense that he has geared up
so many things, number of reports have
come up and the members of the Institute
have functioned or worked withthe ARC,
with the Dutt Commuttee and have done
useful work there Why I am coming here
regarding the appointment of a new Duire-
ctor of the Institute 1s, I am sorry all the
traditions that have bcen built since so
many years arc being thrown to the winds
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The Instituteis an educational organisation
to provide study of public administration
and allied subjects . This Institute is intend-
ed Lo play the role of helping to bring about
a transformation of the adm’nistrative
system so as to suit it to the new require-
ments of the couitry. For this it has to
have independenc: from the Establishment.
It has two purpses. It has to remain
independent and it has to maintain its
independent acac emic character. The
independence and the academic character
of the Institute should be preserved and
it should be enabl:d to play a much more
effective role in tie [uture.

SHRI BHUPE'H GUPTA (West Ben-
gal) : Come to r. Chaturvedi because
the time is short

SHRI KRISH,/ N KANT : I must say
that the appomtment of Mr. Chaturved
is in a way (o pollu‘e the independent
atmosphere of the Irstitute. The Institute
was established for a laudable purnose
and tha' is why I amsay:ng this. Mr. G. D.
Deshmukh wanted that the grants to this

Institute should te given dircctly by*the .

¢ and not through the
Affairs.  That s why
he siaid that it should be through
the Miistry of Fu ance. This was done so
that the agencics 11uc’L ¢oncerned with the
Civil Service—like the Minisiry of Home
Affarrs—and adm ni.trative matters
likely to be orienled towards the
quo should not be n 2 position to influrnce
the D.urectors of the Tstitute’s ac o s
through holding (onwol over the purse-
strinz,, of e Tust twe, Thatis why ey
thought that it should be mads indepen lent
of the charge of th Home M ni try. Ouly
for co-ordiiation_tic Home Minis'ry was
concerned. That 15 why it was kept inde-
pendent and thal tradition should be
maintained.  Thit is why the previous
Exccutive Counci, the Directors who
were appointed, n ade sure that the In-
stitute would have as Direclor, a person
with basically an .cademic bent of mind
and who would no be part of the admini-
strative hierarchy.  If we see the list of
Directors who we'e appointed you will
find Prof. O. G. F.arve, who had a long
academic career, 1'rof, V. K. N. Menon,
who was a Vice-Jhancellor, before fche
appointment, D: J N. Khosla, betore
joming the Diploniatic Service, was Pro-
fessor of Political Scicnce and he has been
President of the 1idian Political Science
Association. That was the tradition that
had been built uj but I am sorry this
tradition was allowed to be polluted by
the new Executiw; Council who wanted

Miaistry of Finan
Ministry of Homc
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a bureaucrat to be brought, a junior,
because they wanted to polluie the whole
atmosphere of the Institute. It I may
relate the history why this new s.uation

has come up, during his asrociation and
work with the ARC, a conference on

Personnel Policy was arranged ard
1t was a very succesfull Personpel
Policy Conference and it recommen-

ded that there should be a consoli-
dated personncl policy and the Govern-
ment of India and other members working
in that organisat,on should not be guided
and composed of merely the ICS or 1AS
officers but others should have an  equal
chance so that they can bring freshness to
the administration and a new direction
to the administration also and they re-
commended that the ICS/IAS are not
the only competent authority to work for
the administiation of this country and
they recommended that at vasious <tages
expertise of comne ent pe sons alto should
be taken in the rg't deecon for ihe
mplementat.on of the objectives for which

" the Constitution of India has been drafied.

and ‘
status '

This recommendation of the Conference
was not Lked by the IAS/ICS offices.

" Do you know what they dd ? The LAS
organisation for Association pasted 3
Rerolution  condemning  this and  they

wanted through the Lxecutive Council to
prestucive the Institute 1o hold another
Conference so that this reccmmendat on
could be changed. T am glad the Direcior
of the Institute d.d not agwe withit. 1
must pay my tribute {or the boldness and
courage  he showed bu <omehow the
Exceutave Cowve | agoeed to bld another
conmte cicey Seme o thie offie a's ad he
staff o the Tnstitute had to work for thds
Conference ba alas. to the 11 luck of the
ICS/IAS officers, the second Conference
also made the same Lype of recomrr endation
because the Conference was not wedded
to this or that ICS officers. They were
wedded to create a new administrative
cadre for the country which could be useful
to help the country to go forward. Se in
the second conference also the ICS/IAS
officers could not have their way. Then
what did they do ? They wanted to capture
this organisation. The IAS Association
wrote a circular to their branches in-the
different States that more of IAS officers
should becomc members of the Institute
so that by virtue of majority they could
capture it. It is rather strange that 2 or 3
IAS officers located in the Home Ministry
got bulk membership forms and sent them
to the d.fferent States so that people may
become members of the Institute.  The
Institute at Mussourie where the IAS
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trainees get their training and where
Mr. Chaturvedi is working, distributed
this to the trainees and asked them to
become members. Some of them had not
even reached the age of 25 and their forms
were filled up but ultimately they could
not become members but they were made
Associate Members so that when they
reached the age of 25 they could be-
come members,

SHRI LOKANATH MISRA :
Congress bogus membership.

SHRI BHUPESH GUPTA : Are you
taking part in it ?

SHRI KRISHAN KANT : I would
have been happy if Mr. Misra partici-
pated and understands the problem very
well,  They tried to capture the organisa-
tion through increase of membership in
this way but they could not do it. Now
this was another matter that they may have
a Director from the IAS cadre itself who
could capture the organisation so that the
independence is lost. This is how the new
situation has arisen and that is why I have
to bring this before the House and show
how an IAS officer was recommended
to be made a Director of the Institute.
The Executive Council of the Institute
met., I am sorry how our friends, Mr.
Asoka Mehla and the Home Minister
were made instruments by the all power-ful
ICS/IAS lobby to come into this and that
is why I have to raise this.

SHRI BHUPESH GUPTA : Wherever
there is reaction, Mr. Asoka "Mehta is
there.

SHRI KRISHAN KANT : Two years
back the IAS people, the Home Ministry
people wanted the Institute not to remain
in the Ministry of Finance but should
become a part of the Home Ministry.
They tried their best. I am glad of the
political decision that they had taken at
that time not to transfer it to the Ministry
of Home Affairs. Because some people
were there, this was another attempt so
that the independence of the Ingtitute
would be completely lost by ite becoming
part of the Home Ministry.

(Time bell  rings.)

Unless the history is given, it will not
be known why the whole thing 1s serious
and why the Hou e must take note of it.
That attempt failed.  Other attempts
failed  Perconnel policy they could not
have it their own way because in the

L ke
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country there are still independent-thinkers
and there are some people who are inde-
pendent and who have tried to maintain
the independence of the Institute which
is being tried to be polluted now. Mr,
Vice-Chairman, Sir, a Committee was
formed, privately a Committee was formed
to suggest names for the post of Director.
Mr. Vice-Chairman, 1 have never seen
that God gives revelating the same way
to everybody, to you, to me and to Mr.
Bhupesh Gupta. Names o, three IAS
officers were suggested; you know by
whom; by the Food Foundation, by Mr.
L. P. Singh and a Special Committee
to help the Chairman, Mr. Asoka Mehta
in finalising the .

SHRI BHUPESH GUPTA : In short
by the CIA.

SHRI KRISHAN KANT : Mr. Vice-
Chairman, it is very serious that all the
three sources gave the same names of
IAS officers as if the country is bereft of
non-officials, as if no other persons are
available in the country. The same there
names were given by the three sources.

SHRI BHUPESH GUPTA : Not only
the same names but in the same order.

SHRI KRISHAN KANT : May be in
the same order; I have not seen the paper.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : You have brought

out this thing. That will do. I will call
the Minister.
SHRI KRISHAN KANT I must

say how the whole thing has happened.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : You bhave said.

SHRI KRISHAN KANT : It does not
matter; this is a very important thing.
You must know. Out of these names
suggested two officers could not be available
and only Mr. T. N. Chaturvedi was there.
The whole idea was to capture the orga-
nisation for the IAS and ICS officers.
So in the meeting he was asked to give
the biodata and he .

SHRIT. V. ANANDAN (Tamil Nadu) :
What was the Prime Minister doing ?
She is the Chairman there.

(Interruptions.)

THE  VICE-CHAIRMAN
AKBAR ALl KHAN) : You
finish now.

(SHRI
must
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SHRI KRISE AN KANT : I want to
say; another m eting is being held to-
morrow wherc t ¢ biodata will be given
But Mr. Vice-C wairman, how is it that
the Home Myiistry officials and the
Ford Foundatio arc working so much
in league ?

THE VICE-C IATRMAN (SHRI AKk-
BAR ALI KH uN) : Now, Mr. Krishan
Kant, you have nentioned that all right

SHRI KRISHAN KANT :Butl am
giving some detasls. The Ford Foundation
gives grants for s oing abroad. Out of the
54 grants given othe IIPA, 49 were for
officials who weit ibroad and here is a
ligt of the names « [ people who went abroad
through the IIPA under the fellowship
of the Ford Fou dation.

Mr. L. P. Singh, Secrctary, Ministry
of Home Affair..

Mr. N. K. Mul herjee, who is at present
Secretary in the Ministry of Home Affairs.
He went thrice ind on one occasion he
took along with hum his Deputy Secretary.

Mr. T. P. Si gh, who was Secretary
in the Ministry f Finance.

THE VICE CHAIRMAN  (SHRI
AKBAR ALI F HAN) : Now I have to
call the Minister

SHRI BHUPESH GUPTA : We have
seen half-an-hour discussion taking much
longer time. Let hum have his full say.

SHRI KRISEAN KANT : Is 1t not
vevealing ? Ther vou have here—

Mr. B. C. Mathur, who was in charge
of training in Hiome Ministry.

Mr. T. N. Chalurvedi, Joint Secretary,
who has now bee 1 selected as Director.

He had gone ibroad under the Ford
Foundation Fello vehip for training.

Mr. S. C. Agrwal, Joint Secretary in
the Ministry of T ome Affairs.

Mr. and Mrs. K. M. Rustomjee, who
is the Director-(+eneral of the Border
Security Force.

Mr. B. Venkat raman, Joint Secretary
in charge of Poliie, Home Ministry.

Mr. and Mrs. .{. S. Rathore,
Director, Border S~curity Force,

6—39 R.S./70 «

Deputy

[ 22 MAY 1970]

Discyssion 138

I shall not give the other names but if
you like I can give. The list is here. This
is how the Ford Foundation is trying to
make this Institute a colony of the Home
Ministry plus the Ford Foundation and
the Home Ministry indirectly is becoming
a colony of the Ford Foundation. Is this
not a serious thing ? And this year
the Home Ministry has directly taken
from the Ford Foundation a sum of one
lakh and forty thousand dollars. Mr.
Vice-Chairman, I do not know why our
politicians, the Home Minister and Mr,
Asoka Mehta, have become instruments
in the lobby of the big IAS and ICS officers,
I would request the hon. Minister and
the Government teo tell us how this fellow,
so-called T. N. Chaturvedi—he was Deputy
Secretary till recently and now he has
become Joint Secretary—can become a
Director.  One of the Members of this
House, Mr. Chandra Shekhar, who was
co-opted a Member of the Council, re-
signed on the plea that he cannot remain
a Member and the decision on it was
taken by 11 to 4. May I ask the Govern-
ment what was the reason for his regignation
from the Executive Council ? He said,
a junior officer who had always to look
for promotion to the senior officers in the
Home Ministry how can he make this
Institute an independent organisation,
This is the very basic thing. Mr. Vice.
Chairman, it is very necestary that a
Committee should look into the whole
thing so that the very constitution of the
Institute is changed. At present 1g of the
Members are IAS, ICS or retired officers
in the Executive Council of 25. They want
to make it a colony of the Ford Foundation.
So I want to know whether the Government
of India will hold an enquiry into the func-
tioning of this Institute and see that the
constitution is changed. This person by
the name of Mr. T. N. Chaturvedi is going
to be a stooge in the hands of the Home
Ministry so that the administration cannot
have a rcethinking so that the organisation
will be with them. Will the Government
assure the House that these things will not
be allowed to happen ? Otherwise the
whole purpose of this debate will go.
The Ford Foundation must be restricted,
Mr. T. N. Chaturvedi should not be made
Director; an Enquiry Committee should
be appointed with experts to look into

the whole functioning of the Institute;
and the whole constitution of the Institute
should be changed and the pressure ele-
ments got rid of. It should not he allowed

to be a handmaid in the hands of the TAS
and ICS officers.
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SHRI JOACHIM ALVA (Nominated):
1 have to ask some questions.

(Interruptions.)

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
P. C. SETHI) : Let them finish; T will
reply later.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : No, no. According
td the rules you have to reply and after
the reply if somebody wants he can put
only questions. There will be no speeches
now.

SHRI N. K. SHEJWALKAR (Madhya
Pradesh) : We have got a lot of information
which we want to give to the House.
‘We should also get an opportunity. After all
the hon. Mcmbers who moved the motion
has taken about 20 minutes. Will it be
fair to us if you do not allow us?

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : You must under-
stand the procedurc of the House.  The
procedure is the Member who initiates
the discussion is given ten to fifteen minu'es
and as it was important, as he was saying
and explaining the whole thing I gave
him some morc time. Now the Minister
will reply and after his reply if the Members
are not satisfied, those who have given
names will be allowed to put questions.
There is no question of any speeches now
whether il is important or unimporiant.

SHRI N. K. SHEJWALKAR : I have

also given my name.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Ceriainly I will
call you and you can pu! a question.

SHRI P. C. SETHI : Sir, as far as this
I[PA is concerncd it i3 an independent
Institute which is registered under the
Societics Registration Act (No. XXI) of
1860. This Institute came into being in
the year 1954 and the main ohject of the
Institute was promoting the study of Public
Administration in all its aspects. Now Sir,
after this Institute was established this
Institute received grauts from the Finance
Ministry which of late has come to about
Rs. 10.50 lakhs which almost covers the
revenue expenditure of the Institufe.
Besides, this Institute also gets some grants
from other Ministries also. It has also
in all during the course of these years
1eceived about five grants from the Ford

{ RAJYA SABHA ]

140

Discussion

i Foundation. It has also reccived a smnll

i grang of Rs. 2,35,000 {rom the Asia Foun-
dation.

SHRI BHUPESH GUPTA : That is
CIA organisation.  (Interruptions.) Sir, in
this very House this Asia Foundation has
been discussed and it has been admitted
that the Asia I'oundation was a CIA orga-
misation. Mr. Masani was a Member.
In this very House we discussed it and
shamelessly this Government comes and
tells us that this Institute is taking money
from this CIA organisation. 1 charge
that CIA penctration is taking place not
only in this Administration but also in
the IIPA . They must explain  their
conduct here.

SHRI P. C. SETHI : I am giving

a statement of fact. Whatever infor-
Ingltion
SHRI BHUPESH GUPTA : I may

tell you, speakingj on facts, that your
Government was committed not to have
anything to do with this Asia Foundation
and you know that certain grants are
given to certain organisations. It came
in for scvere criticism. You gave an
assurance that nothing would be done.
Now we are told that even our public
servants are being placed at the disposal
of the G.I.A., operating through the Asja
Foundation.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : Please sit down.

SHRI P. C. SETHI : In the entire
history of this institution, right from
1954 to 1970, during the course of sixteen
years, its total budget is so high. A sum
of Rs. 10.5 lakhs comes from the Finance
Ministry alone

SHRI BHUPESH GUPTA : I hope
one day the Gabinct will not be run on
the Asia Foundation.

SHRI P. C. SETHI : You can draw
your own cornclusion.

SHRI BHUPESH GUPTA : I would
hear some day that the Council of Ministers
lives on a partial donation from the Atja
Foundation.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Please sit down.
It will never happen inmy country.

(Interruptions.)

SHRI KALYAN ROY (West Bengal) :
Penetration  has already started in an
organised way.
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SHRI BHUIESH  GUPTA
strongly protest against it. It is not a
qusstion of a triditional discussion here
when, in the ca.e of the Indian Institute
of Public Admnistration, we find that
it has been pla:ed at the disposal of the
C.I.A. by this Government. It is not
a matter for ro. tine discussion. A whole
day should be uvevoted to its discussion.
I sec sabotage, trcachery, corruption,
American mone ’ working.

We

THE VICH (AHAIRlViAN

(SHRI
AKBAR ALI KHAN) : Ali

1 ht.

SHRI JOACGIIM ALVA :
York Times’ reorted it

Th ‘New

THE  VIC .-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Why do you
want to joint t.e chorus ?

SHRI JOACHIM ALVA : The ‘New
York  Times’ reported that the Asia
Foundation is a G.LA.

SHRI P. C. SETHI : I was only trying
to show, all these sixteen years, the
amount that thi Institute has been spend-
ing. This amvunt of Rs. 2,35,000 is
a very meagre amount and it has nothing
to augment and neet the entire expenditure
of this Instjtutc.

Now, Sir, as iar as the general body ¢f
the Indian Ins itute of Public Adminis-
tration is conci rned, it has got a total
membership of  over 2,000 persons.
The general  body clects the
President and }Mr. Y. B. Chavan, in his
capacity not as the Home Minister but
as an individusl is the President of this
Institute.  Thin, Sir, this membership
also elects the Ixecutive Council. Eijght
members have to be elected every two
years. There are 16 elected members
and 5 co-opted members. Besides, the
Executive C uncil elects four Vice-
Presidents and iominates onc Treasurer.
There are four Vice-Presidents.

SHRI BHUP 'SH GUPTA : Nominated
by whom ? Br the Americans.

SHRI P. G. sETHI : By the Council.
Therefore, as [ ¢ as this Institute is con-
cerned, it has one Treasurer namely,
Mr. D. L. Mzumdar. Lieut-Govergor
A. N. Jha 1s a Vice-President. Dr. C. D.
Deshmukh is «ne Vice-President. Mr.
C. Subramaniaris another Vjce-President.
Dr. P. B. Gajendragadkar is a Vice-
‘President. Mr. . L. Mazumdar, {ormerly
of the I.G.S., s the Treasurer
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SHRI BHUPESH GUPTA
political mannequin parade. Itis a cover

and nothing else. The CIA operates by
putting such people in front.

c Itis a

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : All right.

SHRI P. G. SETHI : The hon. Mem-
ber, Shri Krishan Kant, rightly started in
the beginning. Of course, he changed the
entire piich and the force of his speech and
he went just in the opposite direction,
when hc came to the end of his speech.
He started by saying that this Institute has
done commendable work. He also said
that the previous Directors were most
outstanding persons. He also sajd that the
present Director, Dr. Khosla, has done very
commendable and outstanding work. He
said that this Institute has given good ad-
ministrators and has done a lot of good
work. Having said all this

SHRI BHUPESH GUPTA
did not.

SHRI P. C. SETHI : You may say
whatever you like.

SHRI BHUPESH GUPTA :
fongs to your party.

SHRI P. C. SETHI : Now, the whole
trouble started brewing up on the question
of appointment of the new Director. Dr.
Khosla was appointed in 1964 for three
years. He got extension for three years and
now the Institute was in search of a new
Director to be appointed. For this purpose
they appointed an informal committee
consisting of five people in order to find
out the name of a new Director. This
Cem.ajttce consisted of : Dr. P. S. Loka-
nathan Mr. H. M. Patel, Prof. M. B.
Ma.hur, Shri N. K., Mukherjee and Shri
. L. Mazumdar.

SHRI KRISHAN KANT : The majority
are ICS people. The majority are IGS
or ¢x-ICS.

We

He be-

(Interruptionss)

SHRI KALYAN ROY : Why is he not
answering it?

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : Let him speak. If
so many people rise, how can he answer?

SHRI BHUPESH GUPTA : It pains
us to hear when the Minister wants to give
an apologia for an obvious GIA operatjon
in that Institute.
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SHRI P. C. SETHI : I strongly
deny this that there is CIA  operating
here.  As far as the aid from the Ford
Foundationis concerned, it is a weil-known
fact that this Institute has been recciving
aid from the Ford Foundation. As far as
the aid from the Ford Foundation is con-
cerned, it has been used for well-known
purposes, for sending people abroad and
for creating certain other facilities. If
hon. Members want

SHRI BHUPESH GUPTA Out of
54 delegations that went out, 39 were
officials. The academic staff did not get
any opportunity to go outside.

SHRI P, O, SETHI : As (ar as the in
formal committee is concerned, they tried-
to find out 2 name, but it could not. Ulti-
mately the Chairman of the Council, Mr.
Asoka Mehta, reported to the GCouncil
that the informal committee could not come
to any conclusion with regard to the name.
Therefore, he reported the matter to the

louncil. The Council de.ired that Mr.
Mehta ~hould continue the search for the
new Director and at the same time Mr.
Mehta also desired the hon. members to
give various suggestions if they had any
to offer. Therefore, various suggestions
were received from the hon. members
of the Council and ultimately it was deci-
ded that they should have a Director from
amongst the names which have been sug-
gested. Now, Sir, there was a viewpoint
by certain hon. Members that no Civil
Service man either from the I.A.S. or
1CS should be included in the names of
Directors.

SHRI KRISHAN KANT : He sent
two lists, where the Home Ministry people
and the Ford Foundation people recom-
mended the very threc names. Is it not a
fact?

SHRI P. C. SETHI : I am coming to
that, if the hon. Member would be pa-
tient. .

SHRI BHUPESH GUPTA : It is diffi-
cult to hold oneself in patience.

SHRI P. C. SETHI : Therefore, these
names were recommended. There was a
controversy with regard to this point
whether a particular section of the Civil
Service should be excluded completely.
Then, by a majority it was decided that it
would not be desirable to exclude a parti-
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ven, the name of Mr. Chaturvedi was
selected.  Now .

DR. K. MATHEW KURIAN (Ke-
rala) : Is there any criterion for selection?

(Interruptions)

SHRI BHUPESH GUPTA : His bioda-
ta was before the GIA, How can that
biodata be obtained? They had to re-
commend his name on the instructions of
the CIA. Well, Sir, the list was prepared
elsewhere we have informtajon—and given
to these people. They submitted the list.
Everybody knows that the CIA would
be writing some of the Home Ministry
reports also.

SHRI P. C. MITRA (Bihar) : Mr,
Bhuprsh Gupta is the confidant of the GIA.
So, he is getling more reports than the
others,

SHRI P. C. SETHI : It is also true that
the Chairman of the Council, Shri Ashoka
Mehta, also consulted informally Dr,
Ensminger who is the Ford Foundation
representative here.  He also suggested
two names. {Interruptions) As I pointed out,
various names had come and out of these
this thrce narnes panel was formed : Mr,
D’Souze, Mr, P, K, Dev and Mr, T. N.
Chaturvedi

AN HON. MEMBER
IGs?

: All of them

SHRI P. C.SETHI : AHIAS. Therefore
out of this panel of three names Mr. T. N.
Chaturvedi was selected.

Now, Sir, a question has becn asked as
to what are the qualifications of Mr. Cha-
turvedi. I would not like to go into the
question as to what was the criterjon be-
cause regarding the varjous names which
have been suggested herc I find that there
are different varieties of names. However,
as far as the qualifications of Mr. Chatur-
vedi are concerned, he joined the IAS in
1950; he was awarded senior fellowship
by the World Bank; he gave lectures in
the University of Harvard; he was in-
vited to several conferences and seminars

at TIPA ., .

SHRI BHUPESH GUPTA Magni-
ficently qualified to be a CIA man.

SHRI P. C. SETHI : He addressed o
he

Lan of Qtata training inetitnfions:
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Senite fiom 1¢34 to 1967, he delivercd
lectures n var ous universities 1 India
Now he s Jour t Ditector in the Natjonal
\cademy of A lministration and he has
some pablicat ons to his credit.

SHRI PRANAB KUMAR MUKHER-
JEE (Wcst Beny 1l)  What 1s his academic
drstmction?

SHRIP C SIiTHI : Heis M.A,, LL.B

SHRI BHUP 1SH GUPYA Obvio isly
he may be M A, DD Litt., all that we atre
not concerned with that. .

SHRI P. G 3ETHI : Will he go on
interrupting an! delivering his own lec-
ture?

THL VICL «'HAIRMAN (SHRI AK
BAR ALI KHAN) - That 1s his bad habit

SHRI P. G \ETHI . Now the present
sttuation 1s that »f course, as I have pointed
out, controversy did arise with regard this
appointment, nd some members {elt
quite strongly- -Shri Chandra Shekhar,
Shri M. V Desal, Shri K L, Rathi,
Shri Bepin Chindra, they strongly felt
that this 13 an nstitution where an aca-
demician of out tanding career and quali-
fication and als) of experience should be
appointed and t 1e post should not go to an
IAS man. It w s on this puint that one of
the members, namely, Shr1 Chandra
Shekhar, sent his resignation.

SHRI KRIS [AN KANIT A member
of this House?

SHRI P C. ;LTHI : Member of the
Rajya Sabha. Mr. Krishan Kant re-
quires introduct'on of Shr1 Chandra She-
khar also I ani so surprised  Therefore,
the position strds at this I would only
like to pomnu ¢ 1t that the Instrtute 1s an
aatonomous 1in titute. The Executive
Council and C(nairman have their own
powers  The Fresident does not interfere
in 1ts day-todax working The position
with regard to this appointment 1s they
are likely to mr t tomorrow and this ques-
tion has to be nalised.

I would only l1ke to point out that the
vartous grants \ hich have been given for
training aborad —Mr Krishan Kart men-
tioned certainn mes, asfar as the Institute
1s concerned, th re was a Screenmg Com-
mittee of Secretarjes, and whenever some
names were sponsored, they were sent .

SHRI BHUI ESH GUPTA  Who are
the members of thit Committee?
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SHRI P C SKETHI - Out of the 48 per-
sons from Government officers who were
sent, I would I1ke to point out for the bene-
fit of the hon. Mcmbers that 27 were either
Dcputy Commissioners or Collectors sent
from the varjous States. Therefore, 1t 18
not corrcct to say that this has become a
Home Ministry’saffarr,

SHRI KRISHAN KANT : How many
{tom the Home Mpmistry?

SHRI P G SETHI  jhese Dcputy
Commy s1cnas and Col'cctors are not from
the Home Minstry.  (Interruptons) It
would be very strange <ituatio: that the
H¢ me Mumstry which 18 responsible for the
eantire admunistration of this country, that
the officers of that Mimstry, if they are
qu dificd and 1['they deserve training, should
not be scnt abroad because they belong to
the Home Minitry.

(Interruption)

SHRI BHUPESH GUPTA Where did
they go® To the USAP

SHRI P C SETHI They went to
Japan, to the U K, to some of the Luro-
pean countrics .

SHR1 BHUPESH GUPTA - To get
CIA contamwation It 1s a shame. I think
the Finance Mustry should be ashamed
of mampulating funds i this manner
for sending so many people tothe U § A.
Send them to the workers, they will learn
better, the blessed officials.

SHRI XRISHAN KANT The
question aurces whether the officals of
of the Home Mmistry and the States
hould be sent  That 15 a very moot pomnt
This 1s being u'ilised by the Home Minstry
officials and other admimstrators for
go ng abroad Ifthey are to be sent abroad,
let the Goveinment of India send them
Why are they utihsing this Institute for
sending them® This should be utilised
for gending scholars and students, not
others.

THE  VICE-CHAIRAMN (SHRI
AKBAR ALI KHAN) : Admmstra-
tors arc also sent

SHRI KRISHNA KANT The
Heme Mmstry and the Government

of India can spend then money for this
Why the T'oid Foundation money should
| bc ‘utihzed for this?
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THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : According to

the rules students and scholars should
be sent, and Government officials also
whether Deputy Commuissioners, Collec-
tors or some other officers, can be sent.

SHRI P. C. SETHI The main
question 15 that the grant is from the Ford
Foundation and the grant was given for
traval abroad for certain studies, and
therefore this 15 very surprising. Having
accepted this position that the Institute
1§ recewving a grant from the Ford Founda-
tion, to ask the question as to why they
were sent to the U. S. A., why they
were sent to a European country, why
they were not sent to Moscow or
Peking.

SHRI BHUPESH GUPTA This
1s very wrong The hon. Minister cannot

talk like that I say this 1s a pomnt of order.
Lel him sit. We are entitled to know
this, The Home Mimstry 15 responsible

to this Parhament, the Fmance Mimstry
is responsible to this Parhament, for the
conduct of affairs of the Indian Administra-
tive Service or the Civil Services for that
matter of those who join the
Services and get training under the financ-
ing done by the Government of India.
Here the Government 15 responsible.
Certainly we are entitled to ask as to
why people should be sent to places just
because you get money.

Birlas give money and you give licence
to Birlas 1 preference to somebody else
America gives you money and you send
them to America. I say every single ut-
terance the hon. Minister has made should
be the subject-matter of a public enquiry
by a Committee of Parhament in the
nature of the Sarkar Committee which
went wnto the CSIR affaus, and I am
sure much scandal will be found out
Ford Foundation is a cover. Moncy comes
every body knows. These officials take
advantage of it. The hon Mmster said
1t 15 a registered institution. But you are
using your officers they aie registered
with the Government of India, they are
registered with the State  Governments
for which you are rcsponsible to Parhia-
ment. Suppose some of your officers
go to a prostitite’s house. Will you say
that the prostitute 15 a registered prosti-
tute and therefore they can go there?
1 should like to know what kind of argu-
ment 1t is It 15 a political whore house
It 1s immaterial whether the prostitite's
quarter 15 registered or not  Why offi-
cals should go there? Explamn that pomnt
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SHRI P. C SETHI :1 c¢culd never
magme that Mr Bhupesh Gupta could
come down to such a low level, parti-
cularly because he does not know of the
Institute about which he has mentioned.
He 15 a bachelor

SHRI BHUPESH GUPTA On a
point of order. What 15 low level? You
tell him, what 1s low level? It 1t because
we have found 1t out and they concealed
the fact that I have descended to a low
level? He says, then I say that these people
are gomg there, that 1t is a registered

institution I gave an analogy. Isit low
level .

(Interruptions by Shri Kalayan

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) You two be-
longing to the same party are speaking
at the same time It 15 very strange

SHRI BHUPESH GUPTA Str,
I ask you Kindly tell your Mmmster
not to use such language. 1 have not
said that he has descended to a low
level  Shall T use such language against
the Home Ministry and the Finance M-
try and say that the harlots sometimes
are much more honourable people than
some of the 1CGS and IAS people who
sell their consrience, agamst the interest
of the nation, for American dollars and

they are the worst trattors? You call us
‘low level’?

Roy)

THE VICE-CHATRMAN
AKBAR ALl KHAN) You cannot

make a general remark agamnst the ICS
There may be

SHRI

SHRI BHUPESH GUPTA There
may be good men, there are good men
Here we are concerned with Mr. Chatur-
vedr’s appomntment and the background
has been given If M:. Chaturved: 1s
appomted as the Director, you shall see
what happens to you I tell you, I warn
you. The whole country will know that
you are dehiberately putting a CIA man
there who looks at America and your
heart will sink 1n  your boot You do not
use such language as ‘low level’, T know
‘low level’.  You should not

SHRI K. §. GHAVDA (Gujarat)
Sir, this 15 half-an-hour discussion. '

is nearly an hour and twenty minutes
taken.

SHRI BHUPLSH GUPTA

will take three hours. we
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SHRI K.S C HAVDA Itis j5 minutes
Out of 45 mm des, Mr Bhupesh Gupta
has spoken for ncarly 20 mumutes You

should control h'm or you adjourn the
House,

SHRI SHEF KHAN (Mysore) : Ad-
Journ the Hous . What 1s the meaning
of continung tie House?

SHRI BHUI1ESH GUPTA If he
had called you ‘low level’  you would
also have said Lke me

SHRI P C SHETI Whatever

grants for trave abroad and studis have
been given, I would like to point ou* that
they have not bren given to persons direc-
tly. They have been gven cithar thiough
the Screenmng Cimmttee o1 through
the IIPA  Out of 66 persons, as I have
said, 27 were fir reflective tran ng pro-
grammes and tiey were erther Deputy
Commssioners « r Collectors.  Then, Sir,
four werc from the Umversitus and 12
from IIPA, 2 ot wr, and 21 other officers,

SHRI JOACHIM ALVA Was 1t
advertised 1w al the papers in India?

SHRI P. C SETHI The total 1s
66 which went abroad As far as this
appomiment 18 oncerned, I have taken
note of the stronyg {celings of the Members
and I would onl say that I would convey
these feelings to hc hon  Homc Mumster
and Chairman ad to the Prime Muster
who happrns to be the Fiance Minister
also

SHRI PRAN/B KUMAR MUKHER-
JEE It has bcen stated very clearly by
Mr. Knshan Kant

THE  VICI CHAIRMAN (SHRI
AKBAR ALI kHAN) - Question only.

SHRI PRAM AB KUMAR MU-
KHERJEE . Ycua <hould know th:it thws
13 a question
" ({ erruptions.)

THE  VICE CHAIRMAN  (SHRI
AKEAR ALI 1.HAN) . Mr. Mukherjee
knows his job. “You need not advisc him,

SHRI BHUPESH GUPTA My
colleaguc, he 18 Terc under oath of office

SHRI PRANAF KUMAR MU-
KHERJEE : Ii wvicw of the fact fhat
overwhelming inf uence ofthe Ford Founda-
tion 1s therc  ve: the Inst.iute, may
I know whether 1 15 a fact that an expert
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of the Ford Foundation 15 supervising
the entire affairs of the Indian Institute
of Public Adminsiration and he 18 the
de facto Director of that Institution? Se-
condly, may I know whether 1t 18 a fact
smce the Asia Foundation has been bann-
ed by the Government, the GIA 13 opera-
tmg thiough the Ford Foundation and
18 polluting the IIPA with financial aid,
with research programmes, by sending
scholars and by vaiious other means

SHRI KALYAN ROY
scholars abroad.

By sending

SHRI PRANAB KUMAR MU-
KHERJEE Thudly, may I know whether
it 15 a f{act that the Ford Foundation has
already establishcd a centre wilhin the
premuses of the Institute to conduct poli-
tically-otiented studies and that in this
way they are spreading political opmon
which will go ultimately in favours ot
the USA? My last question 15 whether
it 19 a fact that in view of the proposed
appomtment, that is of Mr. Chaturved:,
as Director of the Indian Institute of Publicf
Adminstiation, a semwor professor o,
that Institute has aheady submitted h'S
resignation and, if so, what aie the causcs
mentioned by him?

I would also like to know whether the
Finance Mumstry 1s gomng to free this
Institute as an appendage of the Home
Mmwstry? It has been clearly established
that 1t 18 an appendage of the Home Mi-
nistry Mr. L P Singh 1s the Director
of the journal published by the Institute
and 1t 15 a facl that anything which goes
against the vested imnterest of the Indian
Civil Service and the Indian Admimstra-
tive Service men, those articles are not
even publishcd thac, as 1t 15 conducted

by a Home Mmssty offiual, Mr. L. P,
Singh.
THE  VICE-CHAIRMAN  (SHRI

AKBAR ALI KHAN)
all together.

: Hec will answer

SHRI CHITTA BASU (West Bengal) ¢
Tt has been admatted in an induect manner
by the hon Mimster that this 1IPA 1s
the reap:ent of funds from the Asian
Fourdation  which 15 a CIA orgamsa-
tion. Not only that. I would say that
an editor of the United News of the India
has written a book entitled ‘CIA as the
Ford Foundation’ m which he has sought
to establish that the Tord Foundation
15 also a part of the CIA organsation.
Mr. Vice-Chairmau, you have also noticed
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[Shri Chitta Basu]

that the hon, Ministcr has also admitted
that this Institute is also the recipient
of grant from the Ford Foundation. You
know that the CJIA and the Ford Founda-
tion are trying to infiltrate into our eco-
nomic, political and social life, making
the entire atmosphere vitiated so that
they can impose on us a particular way
of life, which we do not like in our country.
Not only that. Certain very serious char-
ges have been made in this House regard-
ing the use of funds for travel facilities,
other amenities , etc. In view of all these,
will the hon. Minister assure the House
that there will be a thorough probe into
the working of this Institute and it should
be freed. 1 want to know whether there
would be a parliamentary committee 1o
go into the entire affair, whether the Go-
vernment would assure this House that
they would arrange for a parliamentary
probe into its affairs. It is not a very easy
affair. It i3 not a trifling matter. It ig re-
lated to and it concerns the very mode
of our teaching the mode of our adminis-
tration. It concerns our national interests.
Therefore, the Government should assure
the House that they would have a parlia-
mentry probe into the entire working
of the Institute and free it from the in-
fleunce of the Ford Foundation and the
CGIA,

SHRI JOACHIM ALVA It is
rather interesting that I think that I was
the only Member of this House present
on the occasion of its opening. 1 men-
tioned to Pandit Jawaharlal Nehru in
the morning why he did not say any-
thing about Japan, about the Americans
going round Japan with nuclear weapons.
I am grateful to him and at that time
he made a terrific speech against the
Americans going about in Japan with
nuclear explosions. I will never forget
it. Apart from that I wrote to Sir Vijaya-
raghavachari, who was the Deputy Chair-
man of the Planning Commision, a big
man. [ asked him why you make the
the membership so high at Rs. 25 ?
Otherwise I would have joined. He wrote
to me saying that Rs. 25 is very essential
for membership fee but Fad 1 known
that all these things would come, I would
have joined it. I want to mention this
to the House. That day was a big day.

I want to know why the Government
has reduced this Institute from the sub-
lime to the ridiculous, handing it over
to the Ford Foundation making the Home
Ministry in charge. Does the hon. Minister
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know what the Home Ministry means?
T met the last British Home Minister of
India, Sir Mudie, and others. They had
some kind of character. What kind of
character has the Home Ministry in hand-
ing over this to the Americans? You
have Mr. Rustamji and his wife who
arc Parsis and Mr. Mookherjee, Addi-
tional Secretary to the Home Ministry.
He is a Christion. He went thrice. Why
did you select like that? Why did you
not send out our officers for training to
Russia also? They are very quick in their
methods.  Why did you send them to
America alone?

Secondly, I want to know why Prof.
Khosla was changed. He was an eminent
professor.  Apart from his having been
a Professor of eminence in Lahore in the
old days, he 15 an experienced diplomat.
He has been an Ambassador at several
places. Once he held the post of Educa-
tional Adviser to the Indian High Com-
mission, London. He could be given
one more extension. After all, people
carry on till 65. Did you advertise for
this vacant post in all the papers of India?
You have got first class retired Professors,
Principals, liberal educationists and others.
They are not given a chance.

Who is this Chaturvedi? I am sur-
prised that you have got men like that,
I want to make an announcement here
today, Mr, L. P. Singh is the man who
is running the Home Ministry today.
You see 1 was present at a dinner given
by the Italian Ambassador. You know
what Mr. Singh said when the talk turned
up on politics. He stunned me by saying
that the best way to give out our secrets
in Indja is to tell the Cabinet. Yoy know
my blood boiled. I have not forgotton

that thing. I am telling this today for
whatever it is worth. I am not telling
a lie.

Here is the Home Secretary to the
Government of India telling before the
British High Commissioner and the Ita-
lian Ambassador all this. I was the only
Indian present there. Mr. Vice-Chaire
man, he has no business to say all this.
Sir, he was the man who put Mr. Ninda
to trouble when Nandaji was the Home
Minister, and Mr. Nanda resigned com-
plaining against this Home Secretary.
I hope you would not promote him and
make him a Governor.

SHRI N. K. SHEJWALKAR (Ma-
dhya Pradesh) : I am sorry, Mr. Vice-
Chairman, that the drift that the present
question has taken is rather a bit, I should
say, not relevant because actually what
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we are considering at the moment is a
matter which i directly concerned re-
garding the appo:ntment of the Director.
May I submit, Sir, that the procedure
of appointment of the Director is a faulty
one and it neels to be revised as early
as possible? May I further submit in
spite of the fac that in our estimation
this paricular in-titution must be a purely
academic institulion, I should say group
politics is comin; in. 1 will give you cer-
tain figures whi h will throw some light
upon that becau e up till now the appli-
cations for beiig enrolled as members,
they were very small in number. In De-
cember 196g it was only 48. But, Mr.
Vice-Chairman, sir, you will be surprised
to note that in March, 1970, 450 new
applications cam: in, of course, with the
view that they w ll be having some weight
upon the fresh Executive Council selec-
tion for which it i necessary that a member
must enrol hims: If before March so that
he can particip.tc and vote and send
their people intc the Executive Council.

May I submit. Sir, that I also happen
to be a member of the I. I. P. A. as an
academic person. In spite of the names
coming through the regional offices and
all that, they hive brought the names
through particul ir officers. I must say
I have got my own doubts. I cannot see
the Administraticn matters through col-
oured glasses. Tor purpose of adminis-
tration, neturally, there must be some
officers who are oncerned with adminis-
tration. They may be 1. A. S. or anybody
But I cannot to eratc any sort of their
inclination either towards Russia or to
America. At the same time we must not
forget that we shoild not see all the things
through coloured glasses. Merely poli-
tical professors cinnot be the members
of the 1. 1. P. A, »f course, those who are
interested in th: Administration they
have to lte thera.

THE  VICE-_HAIRMAN (SHRI
AKBAR ALI KHAN) : Clarification
only.

SHRI N. K. SHEJWALKAR : Thig
is a very importan matter and I am taking
up very relevant roints; I have avoided
all  the other isiues. There is one Mr.,
B. D. Sharma, i1 the Madhya Pradesh
service, now Coll ctor of Bastar. He is
an I. A. S. office, an ex-Joint Secretary
of the A, R. G. He has tries tc enrol 50
members. Mr. Vi e-Chairman, Sir, many
of them arc not :ven graduates. They
are businesmen, r ce-mill owners or some-
thing of that type 'They are tried to be

k.
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enrolled as members. Similarly, there
is another group of Mr. M. K. Chatur
vedi and Mr. V. C. Mathur. My hon.’ble
friend, Mr. Krishan Kant, mentioned
the names of some people who belong
to the Training Division of the Home
Ministry. They have also tried to mani-
pulate this membership.

Not only that, there is another thing.
All the members have been proposed by
these officers themselves. For example,
this Mr. Chaturvedi and these people
have brought about 60 applications, and
they have seconded Mr. B. D. Sharma’s
applicants, That is how it makes 115
applications.

There is another group from Orissa
which is trying to influence the member-
ship of tte 1. I. P. A. Under these circums-
tances how it will be advisable to keep
this Mr. T. N. Chaturvedi who is also
one of them. Mr. T. N. Chaturvedi and
Mr. J. N. Kohli also got about 55 appli-
cations for getting members enrolled.
To protect the academic character of
the I. I. P. A. May I ask whether it is
not essential that such sort of people who
are entirely entangled in such sort of
criticisms and who want to be canvassed
should be kept out.

Sir, I must say very clearly that scholar-
ship is not the monopoly of non-1. A, S,
people. Some retired 1. A. S. people are
very good scholars; they have a good
academic background. Therefore, there
may be I. C. S8, and I. A. S. people who
may be good scholars. Let such people
come. It is not that way that things are
being done. May I draw the attention
of the House to the letter which has been
published in the Times of India on 8-4-70
by Mr. H. V. Kamath, who was the Chair-
man of the 1. 1. P. A, once. He has also
said the same thing. He has said that
such sort of criticism must not be brought
into academic bodies. Sir, these people,
not only the I. A. S. people but others
tco, who stoop so low as to indulge in
criticisms even before they come to this
institution, start this sort of politics. I
do not know what will happen to this
institution if such people come in. 1 want
an assurance from the Home Ministry
that they would withdraw such personnel
from the directorship or the Executive
Council.

SHRI BANKA BEHARY DAS (Orissa)
Sir, I share the feelings expresed by my
friends here. 1 have a little knowledg
about this institution. One I had the
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[Shr1 Banka Behary Das.]

opportunity of participating in that Semi-
nar which 18 now hemng attacked here
in the House. I got an invitation from
Mr. Khosla

SHRI KRISHAN KANT
are not attacking.

We

SHR!I BANKA BEHARY DAS

1 agree you are not attacking. So I
know a little about this mstitution from
a distance. Sir, I cannot understand
how lately there has heen a great attempt
ou behalf of the I. A. S. peaple to control
this organjsation. After all, this mstitu-
tion was buflt up to provide some material,
some guidance to the Government and
other institutions which are functioning
under the Government , and if this orga-
nisation becomes \irtually a department,
of the Government, I do not understand
how this institution can play its role for
which it was established

Really for the last few months there
18 an attempt on behalf of these I A. §
prople to have , you can say, hegemony
over thjs institution. 1 have also some
information.  This particular Madhya
Pradesh officer 1s collecting applications
for membership.  That includes many
of those peoplc who are rice-mill owners.
You know the Commlissioners and Collec-
tors have much more influence overthe busi-
ness people, over thes mill-owners, and
just to control that organisation, to be
tn the governing body In the coming elec-
tions, which arc going to take place after
two or three inonths, they have alrcady
started enrolling everywhere and a large
membership has come Much more
1mportant (s the appointment of the Dyrec-
tor which must be reconsidered. If some
solution cannot be found, I would rather
like the present Director to be given an-
other lease of office so that within this
period, a better man can be inducted
as Director. More 1mportant than all
this how thls institution can function
s an autonomous organisation. I think
the time has come when the constitutfon
of this institution should be changed The
Government should clearly tell the govern-
ing body that unless they change the const)-
tution and maiatain the academic charac-
ter of the institution, the institutjon can
never expect any financial grant from
the Government of India  That 1s the
only way. Otherwise the Government
will have always this convement plea
¢hat 1t 1s an autonomous orgaaisation
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and they cannot do anything. Legaljsti-
cally speaking, they canuot do anything
But as the Finance Minister 1s replying
here and as 1t 15 virtually run by the Home
Ministry, can he assure us that the Finance
Ministry wijll not grant any money in
the coming year unless the character
of the mstitution 1s completely changed
and 1t 15 given the colour of an academic
tnstitution.

But
That

SHRI N. K. SHEJWALKAR 1
what s wrong with the mstjtution?
You have not said.

SHRI BANKA BEHARY DAS
The constitution of this institution should
he changed

SHRI N. K. SHEJWALKAR : It
will be highly improper for you to stop
the grant unless and until the hon. Mem-
ber points out something which is wrong

with the institution.

THE VICL CHAIRMAN  (SHRI
AKBAR AL[ KHAN) : He expresses
his vicws.

SHRI BANKA BEHARY DAS
You yourself have already said how the
institution 18 run, how anybody can be-
come a member. If a rice mill-owner can
become a member, we know how it {s run,

SHRI N. K. SHEJWALKAR

I only said that those applications have
been rejected  Those persons who are
not eligible cannot be taken Itis not—
excuse me—Ilike Members of Parliament
that any body can become a Member
of Parllament There are ceitain quali-
fications that are fixed They were {forward-
ed by the Collector, but some of them
have been rejected.

SHRI KRISHAN KANT The
Constitution should be changed so that
ICS and IAS officers do not get a majo-
rity.

SHRI BANKA BEHARY DAS
The consiftution of thijs institutjon should
be changed so that the academic charac-
ter of this institution can be malntained.
If the governing body dots  not agree
to this pos tion, then the Government
can give a threat to them of withholding
the grant.

SHRI N K SHEJWALKAR : But
the Director 15 appointed by the Govern-
ment,
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SHRI BANK\ BEHARY DAS
'The Minister hi:nself said how a three-
member or five-inember panel has been
selected and that t willselect the Director.
How can my friend say that the Govern-
ment is selecting the Director? This is
absolutely wrong.

Therelore, the more important thing
is that the cons itution of the organisa-
tion should be changed so that the
academic character of this institution
is there. Second y, I want to know [rom
the Minister hov. these persons who are
not directly asso iated with this institu-
tion can utilise hese grants of the Ford
Foundation to go abroad. That I cannot
understand. If i the interest of the ins-
titution some persons ought to be sent
abroad is it not proper that those who
are working in that jnstitution should
be sent abroad fr experience? But the
grant is being tilised by the member
of the Executive {louncil and their friends
togo abroad. This is absolulutly a wrong
position.

SHRI PRANAB KUMAR I U-
KHER]JEE A1d their wives have also
been sent.

SHRI BANK\ BEHARY DAS
1 do not know v/hether wives have been
sent. But I do not want to go into that
small matter. Much more 1mportant
is the need for ¢} ange in the constitution.
Then, for the po t of Director, an adver-
tisement should be made giving clearly
the qualifications for the job so that those
who are intereste.1 in administration may
apply and some selection can then take
place. Will he g ve us an assurance here
that instead of brining some Director by
backdoor methods. an advertisement would
be made, specilving the qualificatjons,
so that the new election committec will
go into the matt'r and select the Direc-
tor and till then 'he present Director will
continue in this service?

SHRI BHUPE sl GUPTA : Sir, .

THE  VICE CHAIRMAN (SHRI
AKBAR ALI KHAN) Mr. Bhupesh
Gupta, you have already asked so many
questions.

SHRI BHUP:.SH GUPTA
tell me that ; ny name is there;
should call me.

THE VICE CHAIRMAN  (SHRI
AKBAR ALI }HAN ) You have
already taken too much time.

Don’t
you
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SHRI BHUPESH GUPTA I have

more to say and you will hear me pre-
sently.

THE

VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Clarifications
only.
SHRI BHUPESH GUPTA First

of all, I want a clear assyrance that Mr.
Chaturvdei shall not be appointed as
Director, that the meeting which is going
to be held tomorrow-——and that meeting
has been called by the Chairman to con-
sider his case again—shall not take a deci-
sion to appoint him. I want an assurance
that the Chairman of the Executive Com-
mittee of this Institute would show due
regard for the opinions views and sen-
timents which have Lcen expressed in
this House and would not try to insult
Parliament by making an appointment
of this kind, which would be an imposi-
tion 1n the face more or less a consensus
in this House that this should not be pro-
ceeded with. Ishouldlike to know alsotrom
the hon. Minister whether he is going
to advise the Prime Mijnister that the
Institute should be kept undcr lock and
key tiil the constitution has been gone
into, the rules of functioning have been
gone into and the affajrs of the Institute
have been probed and examined by a
competent body. I should like to have
the same kind of body as we had in the
case of the CSIR—the Sarkar Committee
type of thing. This suggestion should be
communicated. Then, I should like to
know whether it is a fact that this Mr,
T. N. Chaturvedi was not considered
fit for appointment as the Director of
the Mussoorie Academy and now he 1s
being considered fit for appointment
as Director of this Institute. Now, Sir,
it has been disclosed by the Minister him-
self in the House that this Institute was
receiving money from the Asja Founda-
tion and is still receiving moncy from
the Ford Foundation, and that these
funds are utilised for a large number of
officials—Commissicners, Magistrates and
so on—to be sent to the United States
of America for the so-called

training.
SHRI KALYAN ROY : For brain-
washing.
SHRI BHUPESH GUPTA : I do
not know what it is .
THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) No brajn-

washing in this.
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SHRI BHUPESH GUPTIA  Yes, 1t 18
CIA bramwashing Now that 1s beimng
done. Arce we to understand that our
Public Admimstration Institute has taken
a posture that our execuine has to  be
trained and educated in the Umited States
of America and sent there with Amicrican
money

SHRI KALYAN ROY
their  wives

Along with

(Interruption)

SHRI BHUPESH GUPTA I would
not go mto that  Sir, you are a married
man and . i know all these things

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) So it is better
you do not say anyhing about that

SHRI BHUPESH GUPTA Now,
how 1s 1t that our officials are being sent
in this manner to the Umnited States of
America and they a-e given leave for 1t
money for 1t and advantags for 1t ? Do
I understand that our suvices are not
good enough for traming our personnel
to tun our admimstration » Do I under-
stand that we have become such a pauper
nation that we have to beg money from
the Asia Foundation and the Ford Foun-
dation and then let them tell ug as to which
officials should go to the United States of
America and get what kind of tramming ?
Sir, 1t 15 national dishonour This Govern-
ment 15 guilty of insulting the nation It
15 not a small matter. Now, I am told 54
delegates went to the Uni'ed States and
so on Qut of that, academic people were
barely fifteen and the rest of the thurtynine
were officials diawn from the dvfferent
parts of the country. This 13 the position
Now, therefore, 1 should like to have a
clear assurance from the Government that
such things will not be done. We would
rather have officials who run the admmni-
stration here with less knowledge than
the so-called knowledge derived from the
United States of America by going there
with the CIA money It s a serious matter
and m fact the Prime Mimster should
have come here to answer this Moncy
was given {rom the funds of a particular
Institute, of which Mr Kunzru was
Chairman, to a lady who went to Ceylon
or education Those funds came from
he Asia Foundation and a furore was
reated 1 both Houses of Parhament
And I find now the Government itself 1s
helpmg such process and s allowing 1ts
officials to go there on such donations
under cover It 1s a serious matter
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1 do mamtain that CIA pcnetration 1s
taking place, whether the Institutc has
1ts good aspects or bad aspects 15 not the
point at 1ssuc  The point 1s whether there
18 a prima fae case of CIA penetration
mto the Institute And it 18 amply
proved  Why should the selection of its
Director be made by the Ford Foundation ?
What 1s the mystery ? Behind ils choice
force the Ford Foundation sclected Mr.
Chaturvedy, the Ford Foundation which
would not allow many Members 1n this
Housc cven to drop at an American arport
on way to Canada Prof Hiren Mukherji
was gomg to Canada and he was not
allowed to diop at any American airport
for a few minutes of rest. And than
find that the samec American agency 1s
making a choice of this gentleman. What
1s the mystery behind 1t ® How s 1t that
the lists comnaided ? The lists of the CIA,
Mr L P Singh and the other Lst, all
comncided Do they belong to the same
ternple where suddenly some Goddess came
and gave them blessings that thewr hists
‘ll;lould comcide * T should like to know
13

Obviously, the presumption 13 that
somebody has prepared all these there
lists elsewhere; otherwise, how 15 1t that
they all submitted the same list, almost
in the same order ? This 18 a prima fact
case for mquiry. Therefore, I say 1t should
be explamed as far as Mr. Chaturved: 13
concerncd, He was a Deputy Secretary
He comes from the Home Minstry., He
does not come from any other Mimstiy.
There are sc many Mimstries here, but
he comes only from the Home Mimstry
of which Mr. L. P Smgh, whose
connections with the Americans are well
known to this House, 1s the Secretary We
have given facts and figures about this and
everybody knows 1t Even the Government
people know it. Many of the Congress
Members also know 1t How 13 1t that the
Home Minsiry 18 chosen for 1it, not the
Education Mimstry nor any other Scientific
Department ?  Therefore, I say there 13
the CIA penetration in the Home Ministry
to be projected mto the Institute and
the Institute was allowed to come under
the aegis and mfluence of the CIA,
This 18 the position 1 should like
to know why the honourable Minister
did not consult Mr. Chandra Shekhar,
an esteemed Member of this House,
who resigned from that Commuttee,
Mr Chandra Shekhar 13 a member of the
Congress Working Commuttee, an 1mpo:-
tant member of the ruling party. Am I 1,

| understand that Mr, L, P, Singh today
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#fhore powerful to the Congress
:a more surer guide than Mr,
Shekhar a member of the Congress
, Commitlee ? Iwould like to ask
i Indira Gandhi or Mr. Jagjivan
to what kind of an organisation
€ running when they do not know
respect | heir own colleague.

ten Mr. Chandra Shekhar resigned
that Committee was it not the duty
ae Prime Minister and others Ministers
-ncerned to talk to him and find out from
nim how things went wrong and to take
his advice ? Mr. Chandra Shekhar was
put in the highest body of the Congress
leadership by thc rank and file of the Con-
gress Party members, Therefore, you see
how the CIA irHuence ncgates even the
normal rules of { nctioning. Toeday in my
party I cannot iinagine a member of the
Central Committce, or a member of the
highest executive of the Communist Party,
being ignored i1. the manner in which
Mr. Chandra Shekhar has been ignored
by this Governm nt. Even Deputy Secre-
taries do not care for their Working Com-
mittee,

I say Mr. L, P. Singh should be removed
from the Home Ministry. And all those
- guilty officials whose names have been
read out, who h.ive shown insult to Mr.
Chandra Shekha , do not decerve to be
in administrative positions in the Govern-
ment. Ishould li .e to know what steps the
Government is go ng to take in this matter.
Mr. Chandra S ekhar may be a very
generous man. } € may not say anything.
But it is a matter « f principle. Here a leader
in the ruling part has had to resign from
a body and eve. then the Government
does not move in this matter, It is a matter
of shame. Therefore, I charge the Govern-
ment with conniving at the GIA penctra-
tion. I chargethe Government for allowing
Mr. L. P. Singh and others capture this
organisation with 1 view to making it more
vulnerable and mendable to the CIA
influence. I charie the Government with
attempting to plant Mr. Chaturvedi who
has had American education, who had
been to America rany times, it scems, and
delivered lectures there. 1 have ncver
seen him deliverirg lectures in any of our
Indian institutions here. At least I do not
know. We have never read about such
lectures. Therefcre, I say there was an
attempt to plant a CIA man in a very
great Institutc of this country. Finally,
the most shocking hing is that the Institute
is supposed to provide guidance and educa-
tion for members of the administrative

o ¥
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services. It is supposed to set norms and
morals and guiding principles for our
administrative gervices,  Given in the
newspapers the whole country will know
that this Institute because of the attitude of
the Govcrnment, is helped by the CIA and
is under the direct CIA influence and
manipulates positions in the manner in
which it is sought to he done.

Therefore, 1 express the utterest con-
demnation of the entire House, and I am
sure nobody in the House, whatever may
be cur differences, will support the kind
of thing that is going on. We have many of
our differences. But whenever such matters
come, this House should act in one in
terms of principle. I am not concerned
with what political affiliations one may
or may not have. I therefore, demand for
an inquiry and for the closurc of the In-
stitute till the whole affairs is examined.
I demand the disbandonment of the present
managing committee. I demand that the
IAS and ICS shall never have any say in
the matter. And certainly I demand that
the whole thing should be taken out of the
Home Ministry. Mr. L. P. Singh should
not be allowed to come within a hundred
miles of the Institute. These are the sug-
gestions I am making.

Tomorrow also we are going to meet
here. There is a session, the last segsion

of the Rajya Sabha tomorrow. I hope the
Prime Minister will not commit the error
of allowing Mr. Chaturvedi there as the
Director. No usc saying it is a registered
Institute. The Institute lives on the Govern-
ment of India’s patronage. If the Institute
does not listen to the Governmcnt, Govern-
ment money shoild not be given to it

I am sure the Institute will know how t(;
yicld to the demands made in that direc.
tion, Therefore, this is another scandal
and 1 am grateful to Mr. Krishan Kant
for bringing up this discussion. We have
plenty of papers with us. We have combj.
ned in this House in public interest, in the
interests of public administration, to locate
the CIA penetration, the CIA influence
the political manipulations, and the cor-
ruption, indulged in by the Home Ministry
of the country and the Government of
India is conniving at it. Sir, you should
congratulate us and tell the Government
that the opinions and views of the Houre
should be respected; otherwise, many
such matters will come up., And, Mr.
Sethi, do not think we have said anything
against you personally. Mr, Sethi should
not take it personally at all, Nothing has
been said against him. In fact, I was sorry



163 Half-an-hour

[Shri Bhupesh Gupta.]

for him. He looked like an orphaned boy.
This boy looked as if he was bereaved only
a fow hours ago. 1 understand his predi-
cament. I understand his mental agony.
But please convey this to the Prime Mini-
sler and tell her that hte CIA is going and
entering the Home Mimnistry and her public
nstitutions of this kind.

THE  VICE-CHAIRMAN (SHR1
AKBAR ALI KHAN) : Please sit down.
He is an independent man and he has his
own opinions.

SHRI BHUPESH GUPTA : You tell
us, you have to give your opinion. What
do you think of this ?

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : [ am repudiating
vour charge that he is looking like an
f)rphaned boy. He is not.

SHRI BHUPESH GUPTA : I say
you are the Deputy Leader of that party.
You have been clected its Deputy Leader.
Show some courage. Show some guts.

SHRI P, C. SETHI : Sir, I have pointcd
put in the very beginning that IIPA is an
independent institute which is _reg:stcred
ander the Socicties Registration Act.
(Interruptions) Sir, the hon. Members may
agree or may not agree.

SHRI BHUPESH GUPTA Mr.

Chaturvedi is a great security risk.

SHRI P. C. SETHI : Then, Sir, as far
as the membership of the organisation is
concerned, coming to Mr. Shejwalkar, 1
would like to point out that the qualifi-
cations for the ordinary membership are :

(i) any person who is or was employed
in the public services;

(il) any person who is or was em-
ployed in the teaching or study of public
administration or related subjects; and

(ili) any person who in the opinion
of the Executive Council, is actively
interested or concerned in the practice
or study of public administration.

Therefore in this category if these people
whom the Executive Council considers fit
or who can take interest in the practice
or study of publi¢ administration, to that
extent such persons can be admitted.

[ RAJYA SAbHA |

Then, Sir, the hon. ‘M\
Krishan Kant, alco raised the ¢
‘below the age of 25°. Accordi:
rules vshich are framed there is a
provision that the Executive Cour
on application in the prescribe
admit as an Associate Mcmber
Institute. Therefore, Sir, as was
pointed out by Mr. Krishan Kant
begining, the Institute is a sublin
stitutc, it has great purpose, i.e. stu,
public administration in all its asp.
it staricd well. According to him, it h
renowned Directors and it was doing ver,
good work. Now, Sir, suddenly the whole
thing has come to a surface on the question
of appointment of a Director. The Institute
which, according to Shri Krishan Kant,
was very good has become very bad and
the entire 1CS and IAS cadre has become
condemned as if we do not want to have
them for running the administration of
our country.

(Interruptions)

SHRI BHUPESH GUPTA Sir, I
eutrust the whloe thing to the Chairman
and the Chairman can nominate 5 Mem-
bers or 10 Members of this House to go
into the whole affair. We shall accept the
verdict. Are you ready or it ?

{ Interruptions)
THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Order, order,

SHRI P. CG. SETHI : Therefore, Sir,
this impression of the hon. Members who
had raised this question that the Govern-
ment is responsible for the appointment
of this Director or that Director is not
correct, because the Government as such
has nothing to do with the appointment
of the Director. It is entirely the Executive
Council which is responsible for the appoint-
ment of the Director.

(Interruptions)

SHRI BHUPESH GUPTA : Sir, these
are very shocking answers from a respon-
sible Minister. Everybody knows that a
Government servant cannot be appointed
to the post of Director without the sanction
of the Government,

7 P, M.
SHRI P, C, SETHI : Sir, I have also

pointed out in the beginning that although
Mr. Chavan who is the Home Minister
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#be the President of this In-
12s buen elected in his induvi-
acity. T} zrcfore, this is also not
o say tlat the Home Ministry
irtual control over this Institute.
ire Coun il is an elected body.
tions) Sir, I would like to clarify
ition that he Government as such
hing to di» with the appointment
Director.

» for the question that Ford Founda

a moncy is be ng given Sir, the Ford
- oundation mon¢y started coming from
# the years 1955 t« 1960—3,50,000 dollars
were given, The1 the second grant came
in 1961—65, 2,07 ooo dollars were given.
Then the third jrant came in 1967—70,
1,63,000 dollars ame. I would like to
point out that tane entire money which
has come s gran from the Ford Tsunda-
tion is not spent «ntirely for traval abroad
and studies abro:d. The money has also
been given to en: ble the Institute to help
the Administrati ‘¢ Reforms Commission
in research work, This entire amount of
1,63,000 dollars } as gone for this purpose.
Then, Sir, it is lso a fact that 2,33,000
dollars were give1 1o help the Institute’s
capability for raining and research.
Therefore, Sir, tl = purpose and use of the
Ford Foundation money has been quite
varied and it is not only for the specific
purpose of travel abroad and studies
abroad.

Then, Sir, out of the total receipts that
this Institute has eceived from the Govern~
ment of India ad the Ford Foundation
in the year 1962 about Rs. 2 lakhs were
received from thc Asia Foundation. Then
after that only 11 1965 Rs. 30 thousand
were reccived S nce 1965 till today not a
single pie has be n received from the Asia
Foundation. As far as the contribution
for the running of the Institute is concerned,
within these 16 ears it was only in 1962
that Rs. 2 lakhs were received. Therefore,
this is not quitc correct to say that the
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CTA has entered the Institute or it is an
allergic situat.en.  If somebody goes to a
health rerort in the East-Europecan coun-
tries, then people will say that he has gone
for a brain-wash.

SHRI BHUPESH GUPTA Sir, 1
sirongly prolest against this. It i3 not a
question of any individual going to the
United States of America. He is trying
to use this technique .

SHRI P. C. MITRA : Sir, on a point
of order. The Minister should not talk
about the East-European countries; he
should talk only about the American
countries.

SHRI P. G. SETHI : Thercfore, Sir,
I would only say in conclusion that the
feelings that have been aroused, I have
noted them. ’

SHRI BHUPESH GUPTA How
many IAS people have you scnt to the
socialist courtries ? Not a single one.

SHRI P. C. SETHI : I would only end
by saying that I have taken note of the
strong feelings exprcssed by the hon.
Members. In all my earnestness I would
convey these feelings to the hon. Home
Minister, Shri Chavan, who is the pre-
sident of this Institute. As far as the Fina-
nce Minister or the Prime Minister is
concerned, I would also convey these
feelings to her, so that in the light of the
discussions held and the suggestions made

whatever can be done is done. Thank
you.
THE VICE-CHAIRMAN (SHRI

AKBARRALI KHAN) : The House stand<s
adjourned till 11 A M. tomorrow.

The House then adjourned at
five minutes past seven of the
clock t1ll eleven of the clock on
Saturday, the 23rd May, 1970,
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